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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

OA NO. 255 OF 2025

IN THE MATTER OF:
JAGAN PRASAD TEHRIYA ....APPLICANT
VERSUS
STATE OF U.P. & ORS. ...RESPONDENT(s)
INDEX
S.NO. | PARTICULARS PAGE NO.
1. RESPONSE ON BEHALF OF RESPONDENT NO. 8

IN COMPLIANCE OF THE ORDER DT. 29.08.2025
PASSED BY THE HON’BLE NATIONAL GREEN
TRIBUNAL, NEW DELHI

ANNEXURES

2. COPY OF THE INSPECTION REPORT DT.
25.03.2025 ANNEXED HEREWITH AS
ANNEXURE R-1.

THROUGH COUNSEL
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BHANWAR PAL SINGH JADON
COUNSEL FOR STATE OF U.P.
Bhanwar09jadon09@gmail.com| 9639286572

Date: 18.11.2025
Place: NOIDA
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PRINCIPAL BENCH, NEW DELHI
’{IGINAL APPLICATION NO. 255/2025

. f"/"l‘lwr)&/(; :
p ) »"{ ( 'u, ;
Noranial | AGAN PRASAD TEHRIYA ‘ (,;; APPLIC/{
‘f { f \‘l \“’.'; /(/'\\
fesvscsisorred VERSUS \(«‘L/ e .{r“gj
[ (e \\ S
ML
STATE OF UTTAR PRADESH & ORS. R RESPONDENT(S)

RESPONSE OF BEHALF OF RESPONDENT 8 IN COMPLIANCE OF
THE ORDER DATED 29.08.2025 PASSED BY THE HON’BLE NATIONAL
GREEN TRIBUNAL, PRINCIPAL BENCH. NEW DELHI

....... ESH QAN aged  about 8. years

! é-\‘ ...... Sxy‘—\ presently posted asAPAL., MUICHYA ANHDwdrhereby
Vi) Z{UN PAN CUAYAT AGRA

affirm and state on oath as under:

1. That I, the deponent in the above captioned matter am fully conversant with
the facts of the case and is competent and authorized to swear the present

affidavit.

2. That I state that the contents of the affidavit have been drafted by my counsel

on my instructions and the contents of the same are true to my knowledge and

nothing material has been concealed therefrom.
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I. BACKGROUND OF THE INCIDENT

3. That as per the Dainik Jagran report dated 24.03.2025, forest officials and the

Panchayat at Fatehabad sanctioned the cutting of over 1-1.5 dozen trees
without due process. It has been submitted that green trees were uprooted
using a JCB machine. The Forest Department is engaged in whitewashing in
the name of taking action. The contractor demolished one and a haif dozen

green trees standing along the roadside. At the same time, green trees are being

sacrlﬁced in the name of development.

/ "“* W \é
3 # —D‘ETAILS OF ACTION TAKEN BY THE DEPONENT

vz. Sa
0" i 4 3 That t(‘xe"ﬁ'&ddltlonal Chief Officer, District Panchayat, Agra orally directed the

\Z& N
” M Engineer of the region to conduct an on- site lnspectlon of the road

construction work being executed by the contractor under the work order of

District Panchayat Agra, namely — “SAHADPUR-PATTHAR KOT ROAD

TO SALEMPUR DHANKAR” and to submit a report.

5 It is submitted that in compliance of the above directions, the concerned

Junior Engineer conducted an on- site inspection of the road construction

work on 25.03.2025 and stated in his report that:

AT YE o vl
fren Tard, S
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“During i ]
§ inspection, 7-8 cut babool (acacia) trees were found on the side of
the work si ' : '
k site. The contractor, M/s Hightech Construction, was contacted
regardi j
garding the cutting of trees. The contractor stated that the firm had only

carried out clearing of bushes along the roadside. No tree was cut by the

firm.”

A copy of the said inspection report dated 25.03.2025 Is being annexed

herewith as ANNEXURE-1.

6. The contractor had removed thorny bushes standing along the roadside. In the

r in question, after inquiry at the level of the Divisional Director, Social

AR T AR
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VERIFICATION

of the above paragraphs 1-6 are true and correct to the best of my knowledge and

belief and nothing material has been concealed there from.
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Incident-1 Fatehabad Tehsil (24,
March, 2025)

As per Dainik Jagran report,
forest officials and the Panchayat
at Fatehabad Sanctioned the
cutting of over 1-5 dozen trees
without due process. It is
submitted that green trees were
uprooted by JCB. The Forest
department is busy in
whitewashing in the name of
i action. The Contractor razed one
and a half dozen green trees
standing on the side of the road.
At the same time green trees are
being sacrificed in the name of
development. Reference: News
Report dated 24-03-2025.
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